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arores were to be gaiven to the States;
now, it has been reduced to Rs. B
crores; and Rs. 10 crores are to come
through the Railway Ministry. May
I know how much out of this sum of
Rs. 19 crores has so far been given
to the State undertakings? May 1
also know whether in view of the fact
that it 1s likely to lapse, Government
will modify the proposal?”

Shri Raj Bahadur: The amount has
been reduced from Rs. 13'5 crores to
Rs. 9 crores, as has been mentioned 1n
the statement, ang as I have already
stated, the amount that has been plac-
ed at the disposal of the State Gov-
ernments is Rs. 389 lakhs so far, that
18 up till the end of 1959-60.

Mr. Speaker: Next question
Shri Assar: One question

Mr. Speaker: Is 1t necessary to
pursue this further? I have allowed
S0 many supplementaries already.
Each hon Member wants to ask only
one question.

Shri Assar: May I know whether 1t
1s a fact that the fec per mile charged
by the different State transport under-
takings 1s not uniform, and if so, whe-
ther Government propose to fix a
standard uniform fare?

Mr. Speaker: The same question
was put m another form earlier

Shri Raj Bahadur: The main ques-
tion pertains to the setting up of cor-
porations 1in the public sector, not to
the fare structure, for which notice
of a separate question will be nceded

Shri Achar: In view of the fact that
the main objection from the States 1s
on the question of payment of income-
tax, may I know whether Government
will consider exempting these corpo-
rations from payment of income-tax,
as these are not profit-making busi-
ness concerns?

Shri Raj Bahadur: They do make
profit.
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An hon. Member: In English also
Mr. Speaker: Yes

Shri Karmarkar: (a) Nurseries have
been raised over an area of 2 acres i\n
Chamba District for which a sum of
Rs 12,748 ha: been spent upto Septem-
ber, 1958

(b) Not yet
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Mr. Speaker: Evidently, the hon
Member wants to know.

Shri Karmarkar; He was asking
whether exploitation of these herbs
will not lead to their extinction. I
said that these nurseries are being
started with a view Lo developing them
and therefore, we arc hoping that
there will be no hras of these herbs
Hras means ‘decline’

Mr. Speaker: I heard the question
slightly differently. It is to the effect
that all over the place, a number of
these drug trees and herbal plants are
being felled for fuel ete..

Shri Karmarkar: That 1s not what 1
understood.
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Mr. Speaker: I think I was right
Shri Karmarkar: I think both of us
were right.
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Shri Joachim Alva: Have Govern-
ment got any co-ordinated and effec-
tive steps to discover herbal and
medicinal wealth in our forests? How
18 1t that foreign companies have dis-
covered medicinal plants here and
have marketed them?! There is the
case of serpentina Now another com-
pany has come out with another herb
for TB taken from our medicinal
plants. Serpentina was found in the

Karwar forest, with which the hon.
Minister is familiar

Mr. Speaker: We are goimng from one
thing to the other. Rauwolfia serpen-

tna s an old drug in this country
which everybody knows.
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8hri Joachim Alva: May I repeat my
question, because it 18 1mportant? How
18 1t that foreign companies come and
explore our forests and put out drugs
in the market” There 15 especially
the case of serpentina whach was found
i the Karwar forest with which the
hon Minister 13 famuhiar, he 13 tour-
ing my constituency sometimes

Shri Karmarkar: There are exhaus-
tive encyclopaedias contaiming the
names 1in Latin also Foreign com-
panies come to know about it and if
they want to utilise them from what-
ever we export, they sometimes settle
down here m collaboration with indi-
genous companies for utihising these
herbs

In respect of drugs, sometime three
or four years ago Rauwolfia Serpen-
tina was perhaps in short supply and
1t was thought lhkely that the supply
mght be affected later on prejudicial-
1y Then I remember the Commerce
and Industry Ministry took steps to
regulate the export That 1s the pro-
cedure which we follow We always
pay attention to keep the national
wealth and put 1t to the best possible
use
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The Peputy Mipister fox Baliways
(Shrl 8 V. Ramaswamy): (a) and (b)
Yes, Sir Owing to the technieal
features of the terram, the comsgiruc-
tion of this project 1s not economucel-
ly justified

Shrl Shree Narayan Das: Sometime
ago 1t was stated by the hon. Minis-
ter that the survey was made a3 an
alternative to doubling of the line bet-
ween Samastipur and Darbhanga
Will the doubling be taken up, now?

Shri 8. V. Ramaswamy: Doubling
up to Samastipur will be taken up

Shri Shree Narayan Das; Is it a fact
that after the construction of the
Mokameh bridge over the Gangs, the
broad gauge lhne will run from
Baraun: to Darbhanga?

Shri 8. V. Ramaswamy: First of ald,
we are considering only up to Samast:-
pur It 1s not yet contemplated to
extend it to Darbhanga

Shri Shree Narayan Das: May
I know whether the construction
of the broad gauge railway Lne from
Baraum to Samastipur has been taken
up”?

Shri 8. V. Ramaswamy: It will be
taken up
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Gandak Project

+
Pandit D. N. Tiwary:
Shri Ram Krishan:
*1066. | Shri Shree Narayan Das:
Shri Bibhati Mishra:

Will the Minister of Irrigation and
Power be pleased to rofer to the reply





